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LOK SABEA 1192 hrs.
“Thursday, May 27, 1976/Jyaistha 6, PAPERS LAID ON THE TABLE
1898 (Saka) REVIEW AND ANNUDAL REPORT OF Na-
The Lok gabha met at Eleven of the TIONAL INSTRUMENTS L71b.,, CALCUTTA
Clock FOR 1974.75

{MR. SPEAKER in the Chair]
"TRIBUTE TO PANDIT JAWAHARLAL
NEHRU

MR. SPEAKER: Before we com-
mence our business today, I should
1like to pay a tribute to the memary of
Pandit Jawaharla] Nehru on the occa-
sion of the 12th anniversary of his
death,

The whole mnation remembers the
many glorious services of this great
leader to our country. We in Lok
Sabha recall with gratitude his love
for Parlhiamentary Demorracy. Among
other things he gave us a memorable
preamble to our Constitit':on which has
laid the firm foundation of an egalita-
rian society, in which social and eco-
nomic justice have primacy. As Prime
Mimster and Leader of the House for
mearly two decades soon after our in-/
dependence, he guided us in the practice
of the Parliamer.tary form of Govern-
ment and zealously juarded the func-
ticning and powers of this House in
the goverance of our courtry. We pay
our humble tribu‘s tc this great son

of India and pray thai his spirit may
strengthen our resolve to keep alive the
many treasured iraditions that he
helped in building for us over the
years,

981 1.5~1.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI A. P.
SHARMA): On behalf of Shri T. A.
Pai, I beg to lay on the Table a copy
each of the following papers (Hindi
and English versions) under sub-gsection
(1) of section 618A of the Compa-
nies Act, 1956:—

(i) Review by the (Governmeat on
the working of the National
Instruments, Limited, Calcutta
for the year 1374-75.

(1i) AnnuaJ] Report of the National
Instruments Limited, Calcutta
for the year 1974-75 along
with the Auditey Accounts
and the comments of the Cum.
ptroller and Auditor General
thereon. [Placed in Library.
See No. LT-10929/76].

REVIEwWSs AND ANNUAL REPORTSs or Na-
TIONAL BUILDINGS CONSTRUCTION CORPO-
RATION LTD.., NEW DFLHI, HOUSING AND
URBAN DEVELOPMENT CORPORATION LTD.,
New DELH1, AND HINDUSTAN HOUSING
FacTory LrD., NEw DELHI FOR 1974-75

THE MINISTER OF STATE 1IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H, XK. L. BHAGAT):
I beg to lay on the Table a copy each
of the following papers (Hindi and
English versions) under sub-section (1)
of section 819A of the Companies Act,
1856 : —

(1) (D Review by the Gevernmibén
on the working of the Natfonal Build-
ings Construction Corporation Limit-
ed, New Delhi, for the year 1974.7%5.



